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NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI RAJESWARA RAO VITTANALA - MEMBER (JUDICIAL)
HON’BLE SHRI RAVIKUMAR DURAISAMY - MEMBER (TECHNICAL)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 18.09.2017. AT 10.30
AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. CP(IB) No.177/9/HDB//2017

NAME OF THE COMPANY
KPR Industries (India ) Limited

NAME OF THE PETITIONER(S) Crompton Greaves Consumers Eiectricals
Limited

NAME OF THE RESPONDENT(S) KPR Industries (India ) Limited

UNDER SECTION 9 of IBC

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

Hemapt Toewen] | Mvaat] * 996232500 G

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature
| Clhassres AZ @ _ ;
N "\ gen—r)w\am ernan, M’”(/"’& ve Aol Com N \/@-\l

TGETT 173 9

eard-ShriHemant Uaswani, Learned Counsel for the Petitioner and Shri N.V. Shravan Kumar
Learned Ccunsel for the Respondent. I

Both the counsels submit that the issue in question is likely to be settled soon and they would file an

affidgvit stating the terms and conditions of settlement b i
y the next date of hearing. Post th
22:09.2017. : S
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